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Central Administrative Tribunal IT) —
Principal Bench, Nesu Delhi, -

CCP-367/93 in
0A=1743/89

New Delhi this the Sth Day of Dapuary, 19944

Hon'ble Mr, Justice S.K, Dhaen, Vice-Chairman(J)

Hon'blse Mr, B,N, Dhoundiyal, Member(A)

 Shri 5.C, Jain,

s/o Sh, R.D, Jain,

R/o 37A, Block 5-J,

N.I.T., -

Far idabad, o - Petitioner

(8y advocate Sh, Madhavy Panikaf)

ver sus
Shri M.,R, Sivaraman,
Secretary,
Departmant of REyenue,

North Blocks
New Belhi, - . » Respondent s

7

o ORDER {(Oral) ,
Daslivered by Hon'ble Mr, Justice S.K. Dhaon, Vice-Chairman(J)

Ths learned counsel me the petitioner stétes that the
direct ions giyen by-this Tribunal have beaen modif ied by the
Hon'ble Supreﬁ; Court. 1IN vieuw of this davelopment, this |
Contempt Petition doss not survive and is dismissed. The

notice issued is dischargeasd, No costs,

(B.N, DHOUNDIYAL) . . (S.K(/éHAUN)

MEMBER(A) . s UVICE CHA aMAN(J)



